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Recommendagtions for
Sugar Industries Bill
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Foreign Owned 382
Plantations
(Nationalisation) Bill
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MR. CHAIRMAN: Order, Order,
The debate will continue. Mr.
Chandrappan was mnot present when
his name was called for leave to in-

troduce the Bill He is permitted to
do so Dow.

18.04 hra.

FOREIGN OWNED PLANTATIONS
(NATIONALISATION) BILL®

SHRI C. K. CHANDRAPPAN (Telli-
cherry): I beg to move for leave to
introduce a Bill to provide for the
nationalisation of all the foreign
owned plantationsg in India.

MR. CHAIRMAN: The question is:

“That leave be granted to intro-
duce a Bill to provide for the natio-
nalisation of all the foreign owned '
plantations in India ™

The motion was adopted.

SHR] C. K. CHANDRAFPPAN: I In-
tr_oduu the Bilk




